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16. Thc Applicant Company to file affidavit of servicc of notice not

less than seven days before the datc fixcd for the holding of the

Equity Sharcholders' meeting in the Rcgistry proving dispatch of

notices to Regulatory authorities as stated in clause l5 above.

R.S.V Prakash KumarV. Nallascnapathy

Membcr (T) Member (J)
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